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qEF TREgH i ST A
7% fawetl, 8 57, 2026

FLAT. 2900(3).— Hsid IHR A, AP IR A, 1956 (1956 BT 48) (o STH
3P UYT I AT BT 7T §) BT URT 3F Bt SUYURT (1) P 31 TR BT T8 HRA PR &
Te& URde 3R IASTHN HATAT BI R T=T B1L3MT. 1054 (31) feAid 27th WAt 2026 , St
YRA & oY, SRTYRYT, YT 1, WS 3, ITWS (i) & UHMAd &I 75 A, gRT ghamon =7 &
TRieErg fored & S1LEA.8l -G -ayTe asu &.gaUl. ie-TR ¥ fowdl o Taud &
SR SIRTPT gaTs 31g b forT MBI 8184 & fob Y. 0+000 b H1.18+900 b & Y IASHN B
AT @ISt / 3 o &1 &9, 31fe), SFREU, TeeH 3R Yarad & e 39 SHfRE-T ¥ IuTdg
SR H fafAfEs i &1 3l a1 & S0 TR BT GIwon o off ;

3R I ARG BT IR Iad HTATH BT URT 3F DI SUYRT (3) P 3 ARG "14th AR
2026 " B " T ST TR (3T ofR R (R @t Ut fosan wa ut; iR aney
T §U & 3R T TRy 3 37 R faR o forar 8 iR Snéidl ol said & fean ® ;

STaf e TSR B URT 3-T & dgd araR ARy U g3 &, oy W faer v mar g siR
Ih1 3ferd wU J Fuer forar m;

3R &M TRGRT 7 Iad AIFTH Bt YRT 39 B SUYRT (1) & SHTER0N H, H5d WDHR B
SO RO T g ;

4089 GI/2026 (1)
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3fd: 3¥, F4T PR, T&H MAGRT &1 I NUIE U g o1 R 3R Iad iffam ot
YRT 39 &1 SUYRT (1) GRT UG fadd! 1 TART Hd gT, Tg IIN0T el § b S e H fafafdy
YA &1 gaiad Yo & forg Sfoi fopam ST amfey

3R 31F, 51 PR, Iad AT BT URT 39 Bt IUYRT (2) &b IR0 H TG GIT0T Feit
8 for 39 SRgET & I9ux ¥ UeRM R, S9d Sgd! | fafAfey yffy @it facedl @ goa giax
M T W g WHR | Ffgd g smeht |

SR

gieamon 359 & weEre fore # €1.uA.8).-wieEre-geaviTe arsu &.vH 0. foie-wr @
feeett 4o ToivTd & SR SiaRTPiY BaTs 9rg & g Fiawics g15d & f5.#. 0+000 &
f.70t.18+900 & T 3ot Ft 9 aTelt WA Afgd Sryar a1 Ied Yf¥ &1 dféra faavor

ST T AT49: g e &1 9 wdHeEe

B®| gdewr | Yo |y eS| yfiren yxarHl/ feaeas safewmal &1 am

1 2 3 4 5 6

dTdP Pl HMH: IeTHITe

TTd BT A19: THFArgR(203)

1 15//4/1 |t [P 0.01071|[baRuTe G 3rofid R T TeRTH 485/4371 HIT
[GE] fashT=d, fah™ T THauTed O Qe R &R al
YT 162/1457 HET St foor=r faear a sy
O 9 ST Siorel Gl ek St Bavurd A
2T Rig 8% dH THHRT 2/27 HIFT Siedl Ji=1
1 farear @ AR g Sarek g g < g &)
G T 1718 YT Siafa @1 It 91d1 gaaR
g T3 T g 1/162 U 311, (I QA 9
el AT <, et T I gt g e
I faerar s Rig T Qe 8 Uid SHur
162/1457 HIT id= AR, FHY $HR, YIAR
g, T01fR Rz T iR T T s IR
EYTT 1/15 HRT d=I0Tel G RATARE G At
2/27 HIT el | forerat @ AR G gerdR Rig
T AT R4 8 &l IHYRT 1/81 U Sl
RIS, T gt o O Al 81 & ey
1/9 YT U Rig, IadR Rig, 90w $OR,
T PAR T yHiRig O ft 8 IR 98U
4/15 YT

2 1551 |Fsh |l 0.0405|(3aRUTd YA 3rofid Rig GF e R 485/4371 U
[GE] fashTd, f[denT T IoguTd G qeIR19 e al
U 162/1457 HET S fooi=r foerar g sy
T3 g i Siotel T ek St SaRuTd A
i R gR < THHET 2/27 | St WA




[T &% 3(ii)]

BIEGSEEIRIS EE IS

AETTIOT 3

1 foerar 9 7R O gerek g g 1w Rig &
S FAUTT 1/18 HIT HHfa HA1 I A1 adiR
g g1 T Rig 1/162 YT 311, XA g @
syl <atar St et e 3 gfat o it
T faeran dis Rig U7 Qo™ 8 uid SHHE
162/1457 YT fTd% AR, T HHR, ATAR
Rig, T01dR Rig P wwifdie g it g WR
HHURT 1/15 YT T<I0Tdl G RS G At
2/27 YT Sl {1 faerar 7 AR O Todk Rig
T T 48 8 < GHYTT 1/81 U7 St
RIS, T gl amiRie g At 81 & HHET
1/9 HFTRUYR g, TadR {8, 9di $UR,
fOTd= $AR T eiRig O Tt 83 IR SHyRT
4/15 YT

16//1/1
G|

R Pfy

0.0076

SIYRT T SR 8 IR GHHRT 4/7 U Eudh
O3 G O g 9 St adidn faean
iz Rig It I $HR T SR &R IR
GHHNT 1/7 HRTATd G D= G SR 1/7
HITT, &% SR G Hews g GF YR 1/14
YN SO G Ifded T Te= Rig 1/14 URT

39fim

R i

0.0051

UAd <8

UGk

ATH: /g

27//11 o

0.0051

it At ue fo=m Rig T g
6311/60768 T, fHRIR Rig T J@UTed G 4R
I T 1/8 HIT ,aGRUTE, UHTST, faors, g
T SRIRTH O ISIeTe 8% IR SRIeR YA
1/10 YT, Siercl TSIt /1T B NU G SR
1/40 YT, 93 Td ST AT, R,

T afear e dimdt HaR SR Afaz fawq Rig
T R Ut W U 1285/60768 , YHAR, TadR
O QU JF 8% &l 99 YT 1/8 YT, SIdexad,
TR O g1 G g9l 8% &l 99 HFT 1/3

YT, Hede, Aididde, Yod U 3R diudt TR,
TReT afedt 3R Hudht Tkt faear Waeie g
T 8 B8 UM HFT 1/6 HFT

27//20/1
LG

0.086

RIS 1 Hig=TelTel U3 9IRT 206/301 HIT Sl
il JIp-aa Tal IR JF Ee=< 95/301
YT

27//21/2
G

0.0708

TR g, Taeik g, sordR Rig e aequn
RIg T 3SR &R 19 GHURT 3/4 HFT Midar,
a1, g $UR , A T d TAH , S4Ifd,

A gl Ueeg 4 Hddea 8% 91d SHHE
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1/4 HIIT

28//10/1
G|

oot

P

0.1694

B U1 GHHT 3/5 HIT, BX=Rig, SARUTd R,
TToRTSIRE G d Sfec gritar Gt g et
Ta=ad! [9eal CohaG UA 5Ra-9 g% Uld ST
1/5 YT ImRIE, o= Rig g Rz ¢
BRART B & FHYTT 1/5 YT, SATAR, S5oild
A 9 St <addl Pl dreree I B 83
T TEURT 3/40 YT UST TR Hord, 4R
O 9 Fiddl G e Apa G dicag 8%
AT FEURT 1/40 YFTYET TR SNHUBIRT GF
d Uradt, 9, SR Al 0 S JaR™HeR
Ol JHHET 9/16 HRTUST TR YddR G @
el atar <dt gt 3 it It faar arq
Rig 47 B g 8 o9 IHUNT 1/3 URT
TSGR HaRUTd, faie $HAR A g Siedt gur
S, I, et gt g St At fayar s
Rie T D= Rig 8 ©: YHURT 1/3 YN
TSGR U9, 3¢ g T 9 fiAdt ur gt g
et Tt fayar gary Rig g owi g &
IR JHHRT 1/3 YN USGRH

28//11/1
G

0.0152

dRRE, Ia-IRiE, fhRig, T 8a=0 O =l
TR dIH THURT 3/5 U, BYiRIg, SHERUTT ¥,
Wﬁﬁ‘s’gﬁﬁa%ﬂﬂ?ﬂﬁfﬂﬂﬁa%ﬁﬁ?ﬂ
Fraxad! [aeal Chdwa Y §3a-9 R Urd GHHRT
1/5 HIT AT UHRg, fSTd-<; Rig o forafdis o
BRAY TR Gl GHHTT 1/5 U

10

28//15/1
G

0.0531

= Rig gUTY T T A 3% TRl
T3 TESAd 8% &l FHYUET 1009/5064

YT SRUTC, U TR, i< Gob =T YA SR G
RTSiTee 83 IR JHHUAT 1/10 YT S @St
AT UTe O SR 1/40 YT STt sigddt
fyear 7 O g3 9 S gHtan, SRe, 39 gt
T it HaR SR ATa foxFRig U guuTd &)
@: FHUTT 257/10128 HFT fh=IR g O

U T T 257/10128 U YHaR, qda R

T G O 431 &R &l GHYTT 1/8 U

STaTeRaTd, HERTS T g O I3l 8X al
U 1/3 YT aRf Yaree, Bdiedws, Yaa

T g it RIS, =Rer giat g sfiedt
A foerar Qe O gl 8% 8 THHRT 1/6
T AT, STATeR e, HeRTST G g O a3t

B 19 IHHTT ReR™
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11

28//16/1
G

i
E!

0.0025

o= Rig, TadiRk Rig TH ¢- IR\ QA SUT R Gl
T

12

28//17/2
[EE

i
E!

0.0051

IEIAR, TTORTS T U G TS 8% &l
FHURT 2/3 YR IRA R HAR, Ford== G-
SR G HolTaTel 8% & HHRT 1/3 U ard

13

28//2 foF

0.0076

qaferd, g Y IaT=T T SR T &l
SRISR T 13/48 U dRRYE, Iz Rig @
JEIRTH G Yh g1 &l SRISR HRT 2/3

YT, Sl o <t faerar g g Iem™
1/16 {TT

14

28//20 T

0.3111

dRRiE, IaIRiE fremRie, T g diudt sareat
T BRI I FUT 8 IR WHHI 2/3 HI,foid=
T STARTE U BRERT 1/12 YT 8% R,
SRUTARIE, TToRTSRIE Y d Sfiwrelt rar gt
g et Tsadd! fSedT Tha< O gRaT gR Ui
YT 1/6 U ST ST gl 90Rig g
GICTRTg 1/12 HNT

15

28//21 foq

0.0632

sttt 7T fSeraT qedk Rig g v g
352/2295 HIT 4t foroi=T farerar 9 oy 3t
T 9 3foTell T IadR 3% SaRuTd Rig g
Y g B o9 FHURT 589/1530 HRT dwuTel
Rig O =am Rig g 7=l 589/1530 U7 vt
T faear gadR Rig O = g 176/2295
YT

16

28//3 oA

0.0101

FeR=Sil O et G dgl 1/4 U, HIdRIE 9
TR U3 YHuTe I ¢y 1/16 U, deurd
T eOTe It YHRTE I3 I9d 1/16

YT, FEAUTd, adR, RIS g forse Rig g
Td Rig R i TEHET 15/32 YT e,
Uhol, 3MTolle YA 9 Sl Hd [9eal Sied<
T forR g 8 IR THUNT 5/32 YT

17

28//6/2/1
G

E!

0.0152

Rfa< Rig, sadk Rig TH -iRM ga vur R &
G

18

28//6/3/1
G

E!

0.0076

g g 9 sRI&R U 3/80 U, FfcH, dabw,
3{TSTE T SR ol HHer fSear Sra<e 3
{2 Rig % IR SRISR YT 1/80 HIT, 3@
P O 3R fiedt sHaw, famew gt
ST O A fhHadt Tdd IR JHH U
1/120 1T foig, R g1 SR sfiercht ey,
AT G S Barad T Tud udw b

T U 1/20 YW HR% G 3R il Tdiw




THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

faUdr Chdi I gRIATT Udd &l aRTaR YT 1/8
YT STAR g, TaR™ G SiR e ar
ft, IR g ol foremacdt O ud gR IR
T HET 1/30 HFT AfSH, 5 T 3R St
IR foear g diacdt foemadt ude &9 ga=
HIT 1/120 YT RN, T MdE G 3R
et enfacht i, F=mn, dned, i ghat sk
e SRTG foreraT SiR™ O gRiard gR Al
SRTSR YT 1/8 U, Hes GA SR o da
fSe/aT Tehee O ERTATe 8% &l kTR HIT 1/8
YT Sicll sign ], Seddl It brrad, U,
RTSTadt gt St Tthdl i 9ud 8 IR
SRISR T 1/20 U, §HH, YERH, UgdTS G
IEIE] U3 R SRISR HITT 1/4 HI, 4T g &
TetoTd O e Rig It efure 1/40 HFT SqUTS
T eaTe S o Rig I 1/40 YT T,

S, i-reft gfar ok S shTadt faear
SITeRTH G ST AT 8- A1 THYTT 1/8 UFT

19

28//7/1
G|

cakl 0.0784

Rig g dliF SRIeR I 3/80 U, A, Uhd,
3{ToG A 3R STt Hae fayar sede 3
e R 8% IR SRIER YR 1/80 UIT, A
FAc O 3R fcht s, famew gt
STgeTe G i fh=Had Ude IR JaE Ui
1/120 HTT fois Rig O STR vt H=AN,
aroradt G it Baadt gt ud ude dF
FHM U 1/20 HFT Ag% O 3R Siaeh dam
fSear chde O SR YA ol SRIaR HET 1/8
YT SR Rig, SaR™ G SR St am
S, IFRe G it frradt g Tud R IR
THT YR 1/30 HIT AfaH, g T 3R et
IR faear g it fe=madt ude &9 ga=
HIT 1/120 YT GRoid, TS MdE G 3R
et edacht wifd, e, wmeht, frar gfat sik
el ShTacht faear SR O3 gRTemd 8x A
SRR YT 1/8 U, HeS T 3R STeeh damy
feaT Thde U SRIATE &R &l SR1&R YT 1/8
T el I <, el S bRIa, O,
RTSTadl gt it Jthel Tt Wud &R IR
SRS HIT 1/20 HIT,gHH, IR, UgdlG I
IEIE] U3 8R SRISR U 1/4 U, 4T R 43
TetoTd O et Rig It efure 1740 YT SeUTE

T O I o Rig O 1/40 YT HA,
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BIEGSEEIRIS EE IS

AETTIOT 7

O, i=reft gt ok S shTad faear
SR G SRT ATe G §R A1 THHRT 1/8 HFT

20

28//8/1
G

0.0708

IRRIE, dR% T ITIRM T YR UdH ot
SRIER U 2/3 YT Mgd, Yaford G 3R St
fOar <t foear ek fiwdt Ioie) 2t Aran
RISATRT I3 IR YD IR FHM HET 1/3 URT

21

28//9 T

0.129

IRRTE, fR= T Ii™ T e &R
GHHTT 2/3 HITT R1ge, Gaifebd G d i
O 3at faear 7 ot o= St arar JAgam
T IGTRY &R IR JHURT 1/3 HIT

22

29//15 {9

0.0683

g3z Rig, srRuTa Rig, ToReIRig O SR et
grtar G SR S daTadh faear ewde g
ERAY B Ud SRIER YN 9/197 YT, SIdRig Ia-
Rig, forem Rig 0 &6 33 &1, Ud® oA
SRISR YT 57/197 YITER Rig, T g9 4
0T 28/197 UM 8l Rig, ToRTS g, SreRurd
g U3 Thic I3 BRA &R i aRTeR YT
10/197 YT §I&¥ G =0T GF 93/197 HT, (15
Min) gER Rig, =am9, gEdR, I9uTed g o™
T WRAT 8% IR IR, (15/1/2) AR,
(IR ARG g SR Rg el Rg R &
T 1071/1844 YT, SRAUTel AT T G gefly
153/1844 YT SRR, Uad I I g G 3R
{8 B 1 YRITT 155/461 U (15/1/4) it
TIRET I Uit = G 9d R (15/1/3)

23

29//16/1/2
G

0.0152

g5 g, SARUTH g, ToRTSIRIE T 3R v
Gl Gt 3R it dsracdt fauar ewde o
EIA &R Ui SRISR HRT 9/197 I Safig XA
g, fper Ri T 599 o =1, Uds i
SRISR YN 57/197 HITER g, T 869 I
0T 28/197 N g% R, ToRTel g, SrERuTd
g T heiq T BRAX &R i SRT&R HT
10/197 HTTT BY4Y YA =41 UF 93/197 U

24

29//16/2/2
G

0.0101

B35 g, SARUTH g, ToRTSIRIE T 3R v
Gl Gt 3R it daracdt fauar ewde 4
BIAT BR Uid SRISR HRT 9/197 U Seg XA
Rfg, frer Ris T 5399 I =T, Uds i
SRISR YN 57/197 HITER {8, T 869 I
U 28/197 HITT &35 Rig, ToRm g, $Rura
g O chdg U 8Ra% 8 A SRISR U
10/197 HTTT BY4Y U =41 UF 93/197 U

25

29//16/3/2

0.0101

IR, TaRie feemRie, T g fiudt srdat
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T SRR G FUT &R AR WHHIT 2/3 HITfora=
O STARTE T3 BRERT 1/12 YT 8%% R,
SPRUTCRYE, TSRISRTE YA S Fotdr Tt
g SfToch Trsad! faud a0 §Ra=1 g1 Uid
FHYRT 1/6 U IR St star ueit UaRig
O3 SQiIg 1/12 U

26

29//25/1
G

0.0253

sftereht T fSerar gadik i o o g
352/2295 YT Hia foroer faear g oy st
T3 g 3ioTel T dadiR S Sarurd [Kig O
2y g B o9 IHURT 589/1530 HRT dwauTel
Rig g Ty R g "-lt 589/1530 YT Hiwch
T fauar qadik Rig O =™ Rig 176/2295
YT

27

29//6 ToF

0.0025

Y Rig, forv Rig, IR Rig T oIk san Gt
ERAY G U TAH IR SRISR HRT 2/3 TS
Rig, srRuret Rig, ToRTS Rig T 8iR it
iarad! farear cheia U gRa R IR SRI&R HIT
1/6 Y, OHRIE, oids Rig g forel Rig g gaw
B &l SRISR U 1/6 YT

28

49//21/2
LG

B

R Pf

0.0051

ST, F-aRUTel G AT U BRI 82
&l JHHRT

29

51//13/2
LG

4

0.0303

SR O ISiard O fomeer 1/3
fIMRIE O3 Heard 8X IR 9 1/3
YT gafa-aR Rig 3 9 3, R, a1 purd
g3 g fiadt $uadt fyear sdk Ris @
SIS 82 U JHHTT 1/3 HRT

30

51//18/1
LG

i
E!

0.0076

HeTolTd G dRNH U YU

31

51//8//2
LG

i
E!

0.0101

faemRig, Y= T Riaema 3 A ax al
AU 1/4 YT SqUTd Rig, "R G 9 Siodt
iddl P T FiHct g36H fayar Saa Rig ¢
fRIaeTe g IR YUY 1/8 U, Ip~aall Tl
TRraeTe g Raee] 301/3624 HIT HiTct g<=ddl
faerar Rraerel T Raeg 895/10872 U
Tesiie U7 fRada 4 fawq 215/1208 T

daUHIR A fRraara g Rae 167/1208 YR
SRt Gobes, g d G fo Rig g
RIgdret 8 diF FHHNT 65/1359 HIT SIUTH
Rig, "R T SAd G Rigdie g% &) GAH
65/1359 T ol G Y= g O Rigara
173/3624 HIT GFIHRE fAxRis T arildg
feRiaR fawmRi RRieR arm I JEdR,




[T &% 3(ii)]

HTLA T TST9A ©

AETTIOT 9

SaRold ST IRT, WAR T 98Td Rig TF &%
AR G 4/5 N QR YU 9F 9 i
Ao faeyar foret g 4= seTel Rig o &l gaymT
1/6 YT GRETAT YO 93 foret Rig 47 a5

g 1/30 yrT e fawmRie, TR, TH=a,
Fedl TeRad! B IR JHHTT 4/5 HIT

BYGH B IR JHYNT 1/5 HIT GRIGRM S
T I 8% AR JAUTT 239/399 HFT
ARG 3SR G TG G 160/399 HNT
160/399 T UET Efg=ai UgT GlgciT gl
Gfe=aTT UgT Gfg-aiT UgT afgaiTH fa=MRig
%, AH=ad], ST Faxadt g IR JHUR]
4/5 YT feRERM S A<, TeMRE,
YT GEUTd T §hH! G IHa=< 8% IR
HHUNT 1/2 YN GRIEAF SIR1E G A< §F
Gd 1/2 YT GRE UST Glg-aiH gl

PRI §F J@ed UgT TR-a1 s g,
R et Al 4T gY6H 8 IR AU 81
AR AU fERaRM
32 |72/1/11 Cakl 0.0177|[ard g, IRUTE TAH Fig-ad I TR &1
[GE] Gl THYTT 1/3 HIT IS, Grea G
TSR U3 IR 8 &l JHYRT 2/3 U
33 |[72//10/1/2 Cakl 0.0051|[ATHad! Ual Agarad G Tifdg 1/2 e gt
[GEE] 3 §Rh T A RIS 172 fan

Total 1.3709

[®T. §. NHAI/CMU/MTR/DND/Jewar International Airport/2021/D-3a/3A/3D]

9 fiET, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 8th June, 2026

S.0. 2900(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport

and Highways, S.O. No. 1054(E) Dated: 27.02.2026 , published in the Gazette of India, Extraordinary, Part 11, Section
3, Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956)
(hereinafter referred to as the said Act), the Central Government declared its intention to acquire the land specified in
the Schedule annexed to the said notification for building (widening/six-laning, etc.), maintenance, management and
operation of Greenfield Connectivity to Jewar International Airport from DND-Faridabad-Ballabgarh Bypass KMP
Link-Spur to Delhi Mumbai Expressway under Bharatmala Pariyojana in the stretch of land from Km. 0+000 to Km.
18+900 in the District of FARIDABAD in the state of HARYANA;

And whereas the substance of the said notification has been published in “The Indian Express ” (English) and

“Pioneer” (Hindi) both dated 14/03/2026; under sub-section (3) of section 3A of the said Act;
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And whereas the objections have been received and the same have been considered and disallowed by the
Competent Authority;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling in Greenfield
Connectivity to Jewar International Airport from DND-Faridabad-Ballabgarh Bypass KMP Link-Spur to
Delhi Mumbai Expressway under Bharatmala Pariyojana in the stretch of land from Km. 0+000 to Km.
18+900 in the District of FARIDABAD in the state of HARYANA

State: HARYANA ||District: FARIDABAD
SL. No. || Survey/Plot (| Type of Land Nature of Area|| Name of Land Owner/Interested Person
Number Land (in
Hectares)
Lt )L 2 | 3 | 4 J 5 | 6

[Taluk: Ballabgarh

[Village: Mohiapur(203)

1 15//4/1 Min Private Agriculture 0.0101||[Kanwarpal s/o Ajit Singh s/o Tuhiram
485/4371 parts Vikrant, Vikas s/o
Samaypal s/o Tuhiram each two equal parts
162/1457 parts Mrs. Brijesh widow and
Anoop s/o and Mrs. Anjali daughter of
Balbir UrF Chhatrapal s/o Shyam Singh
each three equal parts 2/27 parts Mrs.
Meena Rani widow and Madhur s/o Dalbir
Singh son of Shyam Singh each two equal
parts 1/18 part Mrs. Meena Rani mother
Dalveer Singh s/o Shyam Singh 1/162 parts
Akash, Ravi s/o and Smt. Raveena Devi,
Smt. Mamta Rani daughters and Smt. Rani
widow Dhirendra Singh s/o Tuhi Ram each
five equal parts 162/1457 parts Jitendra
Kumar, Satish Kumar, Satveer Singh,
Randhir Singh s/o Dharam Singh s/o Natthi
each four equal parts 1/15 part Tantpal s/o
Shyam Singh s/o Natthi 2/27 parts Smt.
Meena widow and Madhur s/o Dalveer
Singh s/o Shyam Singh each two equal
parts 1/81 part Smt. Saroj, Geeta daughters
of Shyam Singh s/o Natthi each two equal
parts 1/9 part Randhir Singh, Satveer
Singh, Satish Kumar, Jitendra Kumar s/o
Dharam Singh s/o Natthi each four equal
parts 4/15 parts

2 15//5/1 Min Private Agriculture 0.0405||[Kanwarpal s/o Ajit Singh s/o Tuhiram
485/4371 parts Vikrant, Vikas s/o
Samaypal s/o Tuhiram each two equal parts
162/1457 parts Mrs. Brijesh widow and
Anoop s/o and Mrs. Anjali daughter of
Balbir UrF Chhatrapal s/o Shyam Singh
each three equal parts 2/27 parts Mrs.
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Meena Rani widow and Madhur s/o Dalbir
Singh son of Shyam Singh each two equal
parts 1/18 part Mrs. Meena Rani mother
Dalveer Singh s/o Shyam Singh 1/162 parts
Akash, Ravi s/o and Smt. Raveena Devi,
Smt. Mamta Rani daughters and Smt. Rani
widow Dhirendra Singh s/o Tuhi Ram each
five equal parts 162/1457 parts Jitendra
Kumar, Satish Kumar, Satveer Singh,
Randhir Singh s/o Dharam Singh s/o Natthi
each four equal parts 1/15 part Tantpal s/o
Shyam Singh s/o Natthi 2/27 parts Smt.
Meena widow and Madhur s/o Dalveer
Singh s/o Shyam Singh each two equal
parts 1/81 part Smt. Saroj, Geeta daughters
of Shyam Singh s/o Natthi each two equal
parts 1/9 part Randhir Singh, Satveer
Singh, Satish Kumar, Jitendra Kumar s/o
Dharam Singh s/o Natthi each four equal
parts 4/15 parts

16//1/1 Min

Private

Non
Agriculture

0.0076

Tekchand, Jogendra Singh, Bhojdutt,
Vinod Kumar, s/o Jodharam s/o Jairam
every 4 Sambhag, 4/7 Hissa,Deepak, s/o &
Manisha, Priya, d/o and Mrs. Bavita
Bidhwa Rajendra Singh Urf Raj Kumar, s/o
Jodharam, each 4 Sambhag, 1/7 Hissa
Rohit, S/o Premchand s/o Jodharam, 1/7
Hissa,Dinesh Kumar,s/o Mahendra Singh
s/o Jodharam, 1/14 Hissa Singh. 1/14 hissa

39 Min

Private

Non

Agriculture

0.0051

Panchyat Deh

Village: Mohna

5

27//11 Min

Private

Aggriculture

0.0051

Mrs. Omwati wife Vishan Singh son
Sukhpal 6311/60768 part , Kishore Singh
son Sukhpal son Bhura alias Jhoota 1/8 part
, Veerpal, Prakash, Vijendra, Mukesh son
Jairam son Ramiyjilal each four equal part
1/10 part ,Mrs. Khajani mother Rishipal
son Jairam 1/40 part,Sonu son and Mrs.
Sunita, Neeraj, Maam daughters and Smt.
Bhanwar Kaur Namvirgan Vishan Singh
son of every five even parts 1285/60768,
Dharamveer, Satveer son Sukhpal son of
every two even parts 1/8 part resident
Jawaharlal, Meghram son Durga son
Chunni every two even parts 1/3 part,
Moolchand, Trilokchand, Bhudev son and
Mrs. Girrajo, Sharda daughters and Mrs.
Soumoti Vidhwa Khaimchand son of
Durga Har six equal parts 1/6 part

27//20/1 Min

Private

Agriculture

0.086

Girraj s/o Mohanlal s/o Hazari 206/301 part
Smt. Shakuntala wife Bholeram s/o
Deepchand 95/301 part

27//21/2 Min

Private

Agriculture

0.0708

Manohar Singh, Dalbir Singh, Balveer
Singh son of Laxman Singh son of
Ajayram each three equal part 3/4 part
Govinda, Dinesh, Pawan Kumar, Keshav
son and Poonam, Jyoti, Mansi daughters
Premchand son Bhavichand each seven
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||equal part 1/4 part

28//10/1 Min

Private

Agriculture

0.1694

Veer Singh, Ratan Singh, Kishan Singh,
son of Harvans, son of Rupa, each of three
equal parts, 3/5 part, Harendra Singh,
Amarpal Singh, Gajraj Singh, son of Mrs.
Sunita, daughter and Mrs. Chandrawati,
Bidhwa Tekchand, son of Harvans, each of
five equal parts, of 1/5 part,Premsingh,
Jitendra Singh, son of Jile Singh, son of
Harvansh, each of two equal parts, of 1/5
part, Jagveer, son of Indrajit, Mrs. Ndarvati
daughter of Lalchand son of Chhajjan each
three equal share 3/40 share lease
Garinadagan Sanjay, Randhir son and
Savita daughter of Mrs. Shakuntala son of
Lalchand each three equal share 1/40 share
lease of Garinadagan son of Om Prakash
and Premvati, Sattan, Angoori daughters
and Chhajjan of Chularamhar five equal
shares 9/16 share lease of Garinadagan
Satveer son and Mrs. Anita Devi daughter
of Mrs. Rameli Widow Babu Singh son
Chhajjan Singh each three equal share 1/3
share lessee Kunwarpal, Vinod Kumar son
and Mrs. Pushpa Devi, Reena, Rakhi
daughters and Mrs. Nathiya widow Shyam
Singh son Chhajjan Singh each six equal
share 1/3 share lessee Prem, Sube Singh
son and Mrs. Radha daughter and Mrs.
Chandri widow Pratap Singh son Chhajjan
Singh each four equal share 1/3 share
lessee

28//11/1 Min

Private

Agriculture

0.0152

Veer Singh, Ratan Singh, Kishan Singh,
son of Harvans, son of Rupa, each three
equal parts, 3/5 part residents, Harendra
Singh, Amarpal Singh, Gajraj Singh, son
and Mrs. Sunita, daughter and Mrs.
Chandrawati Bidhwa, Tekchand, son of
Harvans, each five equal parts, 1/5 par,
Premsingh, Jitendra Singh, son of Jilesingh,
son of Harvans, each two equal parts, 1/5
part.

10

28//15/1 Min

Private

Agriculture

0.0531

Surendra Singh, Subhash Chand son of
Shyamlal alias Shyam Singh son of
Ramjilal Har Do Sambhag 1009/5064
Bhag, Birpal, Prakash, Bijendra, Mukesh
son Jairam, son of Ramjilal, each of the
four equal parts, 1/10 part, Mrs. Khajani,
mother, Rishipal, son of Jairam, 1/40 part,
Mrs. Omwati Bidhwa and Sonu, son of
Mrs. Sunita, Neeraj, Mam, daughters and
Mrs. Bhanwar Kaur, mother of Bishan
Singh, son of Sukhpal, each of the six equal
parts, 257/10128 parts, Kishore Singh, son
of Sukhpal, son of Bhura, 257/10128 parts,
Dharambir, Satbir. Son of Sukhpal, son of
Bhura, every two equal parts, 1/8 part,
Jawaharlal, Meghraj, son of Durga, son of
Chunni, every two equal parts, 1/3 part,
Moolchand, Trilokchand, Bhudev, sons and
Mrs. Girrajo, Sharda, daughters and Mrs.
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Soumoti, Widow Khaimchand, son of
Durga, every six equal parts, 1/6 part ,
Khaimchand, Jawaharlal, Meghraj, sons of
Durga, son of Chunni, every three equal
parts. sharcholder

11

28//16/1 Min

Private

Agriculture

0.0025

Ravindra Singh, Dalbir Singh, son of
Dhaniram, son of Rupa, Har Do Samabhag.

12

28//17/2 Min

Private

Agriculture

0.0051

Udayveer, Gajraj son Bhajanlal son of
Gangalal resident of every two equal parts
2/3rd part resident Naresh Kumar, Jitendra
son of Shriram son of Bhajanlal resident of
every two equal part 1/3rd part

13

28//2 Min

Private

Agriculture

0.0076

Pulkit, Rahul son of Rohtash son of
Udairam each two equal parts 13/48 part
Veersingh, Virendra Singh son of Udairam
son of Sukkan each two equal parts of
2/3rd part Smt. Pista Devi Bidhwa Rohtash
son of Udairam1/16 part

14

28//20 Min

Private

Agriculture

0.3111

Veer Singh, Ratan Singh, Kishan Singh,
son and Mrs. Brahmdevi daughter of
Harbansh son of Rupa, every four
Sambhag, 2/3 part, Jitendra son of Jal
Singh, son of Harbansh, resident of 1/12
part of Harendra Singh, Amarpal Singh,
Gajraj Singh, son and Mrs. Sunita daughter
and Mrs. Chandrawati Bidhwa Tekchand
son of Harbansh every five Sambhag, 1/6,
Smt. Anita, wife of Prem Singh, son of
Harbansh. Jalsih 1/12 Part

15

28//21 Min

Private

Agriculture

0.0632

Mrs. Meena Bidhwa Dalveer Singh son of
Shyam Singh 352/2295 part Mrs. Brijesh
Bidhwa and Anup Atri son of Anjali
daughter of Balveer alias Chhatarpal Singh
son of Shyam Singh Har Teen Samabhag
589/1530 part Tantpal Singh son of Shyam
Singh son of Natthi 589/1530 part Mrs.
Meena Bidhwa Dalveer Singh son of
Shyam Singh 176/2295 part

16

28//3 Min

Private

Agriculture

0.0101

Chiranji son of Ramchandi son of Buddha
1/4 part resident Bhagatsingh son of
Mabhipal son of Dharampal alias Dharam
Singh 1/16 part resident of Vedpal son of
Dharmapal alias Dharamsingh son of
Sampat 1/16 part resident of Samaypal,
Satveer, Girraj son of Kishan Singh son of
Sampat Singh each three equal parts 15/32
part Nitin, Pankaj, Azad son and Mrs.
Kamla Bidhwa son of Dalchand Kishan
Singh Har Char Samabhag 5/32 Bhag

17

28//6/2/1 Min

Private

Agriculture

0.0152

Ravindra Singh, Dalbir Singh, son of
Dhaniram, son of Rupa, Har Do Samabhag.

18

28//6/3/1 Min

Private

Agriculture

0.0076

Samaypal, Satveer, Girraj son of Kishan
Singh son of Sampat Singh each three
equal parts 3/80 parts , Nitin, Pankaj, Azad
son and Mrs. Kamla Bidhwa Dalchand son
of Kishan Singh each four equal parts 1/80
part, Anil Kuldeep son and Mrs. Kamlesh,
Vimlesh daughters Babulal son of Mrs.
Kishanwati each four equal parts 1/120 part
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Bijendra Singh son and Mrs. Kashmiri,
Lajwanti daughter of Mrs. Phoolwati
daughter Sampat each three equal parts
1/20 part Mahendra son and Mrs. Santosh
Bidhwa Tekchand son Hiralal each two
equal parts 1/8 part Jagvir Singh, Dayaram
Putran and Mrs. Maya Devi, Ramrati
daughter Mrs. Kishanwati daughter Sampat
each four equal parts 1/30 part Robin,
Rahul Putran and Mrs. Shashi Bidhwa son
Mrs. Kishanwati each three equal parts
1/120 part Surjit, Manoj Govind son and
Smt. Dharmawati Kirti, Nirma, Meenakshi,
Priya daughters and Mrs. Jagwati Bidhwa
Jeetram son of Hiralal each nine equal parts
1/8 part,Mahendra son and Mrs. Santosh
Bidhwa Tekchand son of Hiralal each two
equal parts 1/8 part , Mrs. Brahma Devi,
Kallo alias Keshavati, Prem, Rajwati
daughters Mrs. Safedi daughter Sampat
each four equal parts 1/20 part, Hukam,
Sukhram, Pahalad son of Ramchandi son
each equal 1/4 part , Bhagat Singh son of
Mabhipal son of Dharam Singh alias
Dharampal 1/40 part,Bedpal son of
Dharampal alias Dharam Singh son 1/40
part, Manoj, Surjeet, Govind son and Mrs.
Dharamwati, Kirti, Nirma, Priya,
Meenakshi daughters and Mrs. Jagwati
widow Jeetram son of Hiralal each nine
equal part 1/8 share

19

28//7/1 Min

Private

Agriculture

0.0784

Samaypal, Satveer, Girraj son of Kishan
Singh son of Sampat Singh each three
equal parts 3/80 parts,Nitin, Pankaj, Azad
son and Mrs. Kamla Bidhwa Dalchand son
of Kishan Singh each four equal parts 1/80
part , Anil Kuldeep son and Mrs. Kamlesh,
Vimlesh daughters Babulal son of Mrs.
Kishanwati each four equal parts 1/120 part
Bijendra Singh son and Mrs. Kashmiri,
Lajwanti daughter of Mrs. Phoolwati
daughter Sampat each three equal parts
1/20 part Mahendra son and Mrs. Santosh
Bidhwa Tekchand son Hiralal each two
equal parts 1/8 part Jagvir Singh, Dayaram
Putran and Mrs. Maya Devi, Ramrati
daughter Mrs. Kishanwati daughter Sampat
each four equal parts 1/30 part Robin,
Rahul Putran and Mrs. Shashi Bidhwa son
Mrs. Kishanwati each three equal parts
1/120 part Surjit, Manoj Govind son and
Smt. Dharmawati Kirti, Nirma, Meenakshi,
Priya daughters and Mrs. Jagwati Bidhwa
Jeetram son of Hiralal each nine equal parts
1/8 part resident Mahendra son and Mrs.
Santosh Bidhwa Tekchand son of Hiralal
each two equal parts 1/8 part,Mrs. Brahma
Devi, Kallo alias Keshavati, Prem, Rajwati
daughters Mrs. Safedi daughter Sampat
each four equal parts 1/20 part , Hukam,
Sukhram, Pahalad son of Ramchandi son
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each equal 1/4 part ,Bhagat Singh son of
Mabhipal son of Dharam Singh alias
Dharampal 1/40 part resident Bedpal son of]
Dharampal alias Dharam Singh son 1/40
part, Manoj, Surjeet, Govind son and Mrs.
Dharamwati, Kirti, Nirma, Priya,
Meenakshi daughters and Mrs. Jagwati
widow Jeetram son of Hiralal each nine
equal part 1/8 share

20

28//8/1 Min

Private

Agriculture

0.0708

Veersingh, Virendra s/o Udairam s/o
Sukkhan each two equal shares 2/3rd share
Rahul, Pulkit s/o and Smt. Pista Devi
Bidhwa and Smt. Rajendri Devi Mother of
Rohtash s/o Udayram each 4 equal shares
1/3rd share

21

28//9 Min

Private

Agriculture

0.129

Veersingh, Virendra s/o Udairam s/o
Sukkhan each two equal shares 2/3rd share
Rahul, Pulkit s/o and Smt. Pista Devi
Bidhwa and Smt. Rajendri Devi s/o
Rohtash s/o Udayram each 4 equal shares
1/3rd share

22

29//15 Min

Private

Agriculture

0.0683

Harendra Singh, Amarpal Singh, Gajraj
Singh s/o and Smt. Sunita daughter and
Smt. Chandrawati Bidhwa Tekchand s/o
Harvansh each in five equal parts 9/197
parts Jalsingh Ratan Singh, Kishan Singh
son of Harvansh s/o Rupa, each in three
equal parts 57/197 Bhagbir Singh, s/o
Harvansh s/o Rupa 28/197 parts Harendra
Singh, Gajraj Singh, Amarpal Singh s/o
Tekchand s/o Harvansh each in three equal
parts 10/197 Bhag Harvans s/o Rupa s/o
93/197 Bhag (15 Min) Sumer Singh,
Shyam, Sukhveer, Rampal s/o Ratiram s/o
Pyarelal Every 4 divisions (15/1/2)
Sitaram, Kishore Ramsingh s/o Atar Singh
s/o Dalip Singh Every 2 divisions
1071/1844 Bhag, Jaipali s/o Gopi s/o Dalip
153/1844 Bhag Jasvir, Pawan s/o Ram
Singh s/o Atar Singh Har Do Division
155/461 Bhag *(15/1/4) Smt. Sharda Rani
wife Sudesh son Naval Singh (15/1/3)

23

29//16/1/2 Min

Private

Agriculture

0.0152

Harendra Singh, Amarpal Singh,
Gajrajsingh son and Mrs. Sunita daughter
and Mrs. Chandrawati Bidhwa Tekchand
son of Harvansh, each five equal part 9/197
part Jalsingh Ratan Singh, Kishan Singh
son of Harvans son of Rupa, each three
equal part 57/197 Bhagbir Singh, son of
Harvans son of Rupa 28/197 part Harendra
Singh, Gajraj Singh, Amarpal Singh son of
Tekchand son of Harvansh Every three
equal parts 10/197 parts Harvans son Rupa
son 93/197 parts

24

29//16/2/2 Min

Private

Agriculture

0.0101

Harendra Singh, Amarpal Singh,
Gajrajsingh son and Mrs. Sunita daughter
and Mrs. Chandrawati Bidhwa Tekchand
son of Harvansh, each five equal part 9/197
part Jalsingh Ratan Singh, Kishan Singh

son of Harvans son of Rupa, each three
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equal part 57/197 Bhagbir Singh, son of
Harvans son of Rupa 28/197 part Harendra
Singh, Gajraj Singh, Amarpal Singh son of
Tekchand son of Harvansh Every three
equal parts 10/197 parts Harvans son Rupa
son 93/197 parts

25

29//16/3/2 Min

Private

Agriculture

0.0101

Veer Singh, Ratan Singh, Kishan Singh,
son and Mrs. Brahmdevi daughter of
Harbansh son of Rupa every four Sambhag,
2/3 part, Jitendra son of Jal Singh, son of
Harbansh 1/12 part,Harendra Singh,
Amarpal Singh, Gajraj Singh, son and Mrs.
Sunita daughter and Mrs. Chandrawati
Bidhwa Tekchand son of Harbansh every
five Sambhag, 1/6 part ,Smt. Anita, wife of
Prem Singh, son of Harbansh. Jalsingh 1/12
Part

26

29//25/1 Min

Private

Agriculture

0.0253

Mrs. Meena Bidhwa Dalveer Singh son of
Shyam Singh 352/2295 part Mrs. Brijesh
Bidhwa and Anoop Atri son and Anjali
daughter of Balveer alias Chhatarpal Singh
son of Shyam Singh Har Teen Samabhag
589/1530 part Tantpal Singh son of Shyam
Singh Nathi 589/1530 part Mrs. Meena
Bidhwa Dalveer Singh son of Shyam Singh
176/2295 part

27

29//6 Min

Private

Agriculture

0.0025

Ratan Singh, Kishan Singh, Veer Singh son
and Brahma daughter Harvansh son of
Rupa each four equal parts 2/3
part,Harendra Singh, Amarpal Singh,
Gajraj Singh son and Mrs. Chandrawati
Bidhwa Tekchand son Harvansh each four
equal parts 1/6 part,Premsingh, Jitendra
Singh son of Jile Singh son Harvansh each
two equal parts 1/6 part

28

49//21/2 Min

Private

Non
Agriculture

0.0051

Rajpal, Chandarpal son of Puranlal son of
Harkishan, residents of Har Do Samabhag.

29

51//13/2 Min

Private

Agriculture

0.0303

Dharamveer son of Ramjilal son of Kishan
Sahay 1/3 part, Rishipal, Kendrapal,
Yogender Singh, Veerpal son Vishan Singh
son of Ramjilal each four equal part 1/3
part, Sukhwinder Singh son and Renu,
Ritu, Kanchan Kumari daughters and Mrs.
Rupwati Bidhwa Jagveer Singh son of
Ramyjilal each five equal part 1/3 part

30

51//18/1 Min

Private

Agriculture

0.0076

Madanlal son of Vasuram son of
Ghungharram

31

51//8//2 Min

Private

Agriculture

0.0101

Vishan Singh, Surendra son of Shivlal son
of Khillu, every two equal parts, 1/4 part,
Jaipal Singh, Naresh putran and Mrs.
Savita daughter and Mrs. Hardam widow,
Jaswant Singh son of Shivlal, every four
equal parts, 1/8 part, Shakuntala, daughter
of Shivlal son of Khillu, 301/3624 parts,
Mrs. Chandrawati Bidhwa, Shivlal son of
Khillu, 895/10872 parts, Mahendra Singh.
Son of Shivlal son of Khillu 215/1208 parts
of Vedprakash son of Shivlal son of Khillu
167/1208 parts of Birpal, Sukendra,
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Kuldeep sons of Bishan Singh son of
Shivlal each three equal parts 65/1359 parts
of Jaipal Singh, Naresh son of Jasmat son
of Shivlal each of two equal parts 65/1359
parts of Gajendra son of Surendra Singh
son of Shivlal 173/3624 parts Khanakast
Vishan Singh S/O Wasideh Shareholder
Vishan Singh S/o Shareholder Left Via
Sukhvir, Inderjit Jagdish, Ragveer S/o
Bahal Singh S/o Har Four Equal Part 4/5
Part Mushtriyan Bhupesh S/o Smt. Manju
Widow Jile Singh S/o Bahal Singh Every
Two Equal Part 1/6 Part Mushtriyan
Bhupesh S/o Jile Singh S/o Bahal Singh
1/30 Part Mushtri Vishan Singh, Surendra,
Shakuntala, Smt. Chandravati Har Char
Sambhag 4/5 Part Shareholder Jaipal Singh
Naresh, Smt. Savita, Smt. Hardam
Shareholder Bayan Mamchand Saudan
Singh, Bhimlal, Sukhpal Son Hukmi Son
Ramchand Har Char Sampart 239/399 Part
Mushtriyan Ajiram Son Ramchand Son
160/399 Part 160/399 Part Patta
Dahindagan Patta Dahindgan Patta
Dahindgan Patta Dahindgan Patta
Dahindgan Vishansingh Surendra,
Shakuntala, Mrs. Chandrawati Every four
equal part 4/5 part Sharedaran Bayan
Mamchand, Saudan Singh, Bhimlal
Sukhpal son of Hukmi son of Ramchand
Every four equal part 1/2 part Mushtriyan
Ajiram son of Ramchand son of Sukhdev
1/2 part Mushtri Patta Dahindgan Hukmi
S/o Ramchand S/o Sukhdev Patta Garinda
Jaipal Singh, Naresh Smt. Savita Smt.
Hardam Har Char Samabhag Har Char
Samabhag Shareholder

32 72//1/1 Min Private Agriculture 0.0177|[Shyam Singh, Veerpal, son of Sohanlal,
son of Mahasukh, every two equal parts,
1/3 part, Ramjilal, Deepchand, son of
Mahasukh, son of Chhetar, every two equal
parts 2/3 part

33 72//10/1/2 Min ||Private Agriculture 0.0051|[Shyamvati w/o Sohanpal s/O Govind 1/2
Hissa Manoj s/o Harkesh S/o Giriraj 1/2
Share
Total]|  1.3709||
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